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State Government of Gujarat: and 

(f) If so, the reactIOn of Government 
thereto? 

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV). (a) 
Yes, Sir 

(b) The State Government has been 
advised to submit their specific proposal In 
thiS regard to the appropnate MInistry/De-
partment In the Government of India 

(c) Yes, Sir 

(d) The matter has been discussed With 
the ChIef Minister. GUJarat and taken up WIth 
the concerned Departments 

(e) and (f) Th@ question of rationalisa-
tIon of excise duty on yarnltabncs has been 
conSidered In the recent budget 

[ Trans/atlon] 
Irrigation Projects of Himachal Pradesh 

6446 SHAI K 0 SULTANPURI Will 
the MinIster of WATER RESOURCES be 
pleased to state 

(a) whether Umon Government have 
received proposals regarding certain Irriga-
tIon projects from Government at Himachal 
Pradesh, 

(b) rt so, the details thereof, and 

(c) the amount likely to be allocated 
therefor In the EIghth F,ve Year Plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF WA TER RESOURCES (SHRI 
MANUBHAI KOTADIA) (a) and (b) Only 
one IrrtgatlOn project, namely Shahnehar 
IrrigatIOn ProJecT envIsaging utilIsation of 
Beas Waters, at an estImated cost of Rs 

49.3 crores for a annual irrigation of about 
26536 hectares is under techno-economic 
appraisal at the Centre. 

(c) Etghth Five Year Plan proposals 
have not been finalised. 

[English] 

Effect of High 011 Prices on Deep Sea 
Fishing 

6447 SHRI P.J. KURIEN. 
SHRI D AMAT: 

Will the MInister of FOOD PROCESS-
ING INDUSTRIES be pleased to state 

(a) whether high 011 prices and low 
shrimp catches have aHected the deep sea 
fishing Industry, and 

(b) If so, the steps being taken to help 
thiS Industry? 

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHAI SHARAD YADAV)· (a) 
and (b) According to a representation re-
ceIved from the Association of Indian f;Ish-
ery Industries, there are several factors In-
cludIng hIgh 011 pnces & Icwflsh catch whICh 
have affected the deep sea fishing Industry 
recently As and when affected companies 
request Govel nmentlSCICI for rehabilita-
tion aSSIstance, such requests are conSid-
ered on merits No further permission for 
Introduction of deep sea shnmp trawlers IS 

grv'en. A scheme has been formulated under 
1990-91 plan scheme for modificatIon of 
eXIsting vessels for dIversified frshlng 

R8lease of B8ggars In Deihl 

6448. SHRI MADHAVRAO SCINDtA 
Will the Minister of WELFARE be pleased to 
state 


